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recoverable reserves are placed at 272 
billion cubic metres.

(b) It is the policy of the Govern-
ment to use offshore gas for produc-
tion of fertilizers, petro-chemicals and 
extraction of LPG and not to use it 
as fuel except as a fall-back arrange-
ment till the fertilizer plants, etc. are 
able to utilise it fully.

The new gas-based projects already 
approved and being planned at pre-
sent include:

(1) Two fertilizer plants, each at 
Thai Vaishet in Maharashtra and 
Hazira in Gujarat.

(2) A gas fractionation plant a* 
Uran in Maharashtra to produce 
LPG.

(3) 6 new fertilizer plants ia  
M.P., Rajasthan and TJP/Punjab re- 
gion as recommended by the 
Satishchandran Working Group.

(4) Gas Crackers|petro chemi-
cal complexes in Maharashtra and 
Gujaiat and at suitable locations 
elsewhere.

(5) Gas fractionation plants to 
produce LPG, depending on the 
locations <-f the new gas-based fer-
tilizer plants, demand of the area, 
ctc.

Drilling operations in Cachar and 
Assam

3342. SHRI SONTOSH MOHAN 
DEV; Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to statr:

(a) w*rt are the scopes of getting
oil in the district of Cachar, as per 
findings of the experts;

(b) the date and year of start-
ing drilling operation by ONGC in 
Cachar, Assam and in how many 
places;

(c) whether it is a fact that the 
progress of the work is not satisfac-
tory in comparison to the other places 
of the country; and

(d) what steps Government have 
taken to restart drilling operation in 
Chorgola, wrhere the operation in 
been stopped for break-down of dril-
ling machinery for the la^t two years 
and now Government propose to 
speed up the work in view of the 
serious crisis of Petroleum Oil and 
Lubricants products in the country?

THE MINISTER OF PETROLEUM,
. CHEMICALS AND FERTILIZERS 

(SHRI VERENDRA PATIL): (a)
Cachar is a known petro iferous area. 
Earlier much before independence 
Burmah Oil Company had a produc-
ing fieM known as Badaipur in this 
area.

(b) The ONGC started drilling ope-
rations in Cachar by spudding its first 
well at Chargola structure on 5-7-77. 
Another well at Barak structure is 
currently under driling. This the 
ONGC has so far taken up drilling at 
two places in Cachar area.

(c) The drilling in Cachar which 
is of exploratory nature, is satisfac-
tory considering the geology and his-
tory of drilling in the area m the past. 
Burmah Oil Company had to aban-
don several wells in this area due to 
the complicated sub-surface condi-
tions. However. in comparison to 
other areas in the country (except 
Tripura) the progress is slow.

(d) It is not true that the drilling 
operations at Chargola were stopped 
due to break down of drilling machi-
nery. Actually the drilling at Chargoia 
had t0 be suspended due to down hole 
complications. ONGC plans to take uo 
drilling at Chargola again during the 
current year. At present one iig is 
deployed in Cachar to drill an* explo-
ratory w ell on Barak structure. Be-
sides, 8 locations have been released 
on A st"u.tures,in Cachar for drilling.
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To speed up the work of drilling in 
Cachar area, it is proposed to deploy 
an additional rig from the year 2982-
83. During the period 1980—85 a total 
of 8 rig years of drilling have been 
planned for Cachar.

Installation of 500 M.W. and 1000 M W.
Units In Orissa

3343. SHRI CHINTAMANI PANI-
GRAHI: Will the Minister of ENER-
GY AND COAL be pleased to state:

(a) whether proposals have been 
received by the Central Electricity 
Authority for installation of 500 M.W. 
and 1000 M.W. units in Orissa; and

(b) if so, whether places have been 
suggested and which places?

THE MINISTER OF STATE IN 
THE MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) No for-
mal proposal has been received by the 
Central Electricity Authority for in-
stallation of 500 M.W and/or 1000 
M.W. units in Orissa.

(b) Does not arise.

Foreign Collaboration in Coal industry

3344. SHRI CHITTA BASU: Will
the Minister of ENERGY AND COAL 
be pleased to state:

(a) whether Government have any 
proposal under its consideration for 
tie-up with coal industry of foreign 
countries especially, U.K., France, 
Japan, Poland, Hungary etc.; and

(b) if so, the progress so far made 
in this direction?

THE MINISTER OF STATE IN THE 
MTNJISTTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) Yes, Sir. 
The Government have received pro-
posals irom U.K., France, Poland, 
West Germany and Romania for as-
sistance in the development Of coal 
industry in India.

(b) Agreements have been signed 
with the USSR for new underground 
mining technology, design of large 
opencast mine projects and washeries, 
modernisation of coal washeries and 
min^ construction. Agreements have 
also been signed with Poland for 
transfer of knowhow in design of 
shaft sinking, verticl and horizon-
tal transport, mining technology, pro-
ject construction and monitoring etc., 
The agreements also provide for train-
ing of Indian Specialists in Poland.

A memorandum of understanding 
has been signed with the French Gov-
ernment to provide the technical as-
sistance in designing and planning of 
coal mines. U.K. assistance is being 
availed of for in-production of mecha-
nised longwall mining in underground 
mines.

Demand for Nutan Kerosene Stove

3345. SHRI V. S. VIJAYA RAGHA- 
VAN: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state:

(a) what has been the total de-
mand of the Indian Oil designed 
“Nutan” kerosene stove;

(b) whether the demand is being 
fully met at present;

(c) whether it is a fact that this 
stove is at present available only in 
the capital; and

(d) if so, steps taken to make it 
easily available in other parts of the 
country?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VERENDRA PATIL): (a) The 
total demand of Nutan kerosene 
stoves has been estimated at 15 lakhs 
pieces per year.

(b) No, Sir.

(c) No, Sir. It is marketed in the 
Union Territory of Delhi, as well as 
in a number of other States/Union 
Territories.




